CENTRAL ADMINISTRATIVE TRIBUNAL.
. CALCUTTA BENCH

No. CPC 350/134/2016
(OA 350/777/2015) Date of order : 2.2.2018
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Per Ms. Manjula Das, Judicial Member

Heard Mr.P.C.Das, ld. Counsel for the contempt petitioner. None

appeared on behalf of the alleééa contemnors.

2. As the order passed by this Tribunal in OA 777/201S5 on 25.6.2015 has
been duly complied with by the alleged conte;nnors the Contempt Petition is

dropped. However, liberty is granted to the applicant in the OA to challenge the

decision of the alleged contemnors, if he so desires
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3. CPC is dropped. Notices discharged.
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